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myself, my spouse and dependants®:

Year.. 205 3. mutndee
by ARG AL, K0, RT....., son/daughter/wife of ... WNIRAT.. Rumir

years, belonging to &ML%XM]M%%,%;M,
service and presently working as gem&mk%@F%%L&Wﬁ‘w%&

give hereln below the details of the assets (immovable, movable, bank balance, etc.) of

&, EERL 7_7- [T O 2 Die ASsels
(Assets In joint name indicating the extent of joint ownership will also have to be
_ piven}
i &r. Dezeription Seif | Spouse | Deopendant-1 | Dependant-2 | Dependant-3
| He. | ; Name(s] Mame Nama _Efc. Home
| ] \5,670 | 5677 NIL NIl NI L
‘ (i) | Deposits in SAT o8I N
Banks, Financial
Eabutions And | > 2970 | Re  jewe
Non-Banking PPF EN | ppp AN — — e
gnanciaF: Corevd Banke| G OI
om Mies
il i %_Ha'm: - 5gm___" ,
(iil} | Bonds, : : -
A Debenturas and R
\w\ ; Shares In e — e — T
oq’ companies
{iv) | Other financial | pLL | L e
institutions
945\ NSS, Postal 3Tut4/ | 2qo5e / et N —
-/')J\-’ Savings, LIC . Jy L
Palicies, efc e
\g\o‘lf\ | 5, Ve 7)) ;
(v) | Motor Vehicles | ¢ '
(details of Sttty o L e
v} | Jewellery (give e
details of Crofd-244 | Crpfe- Io f
weight and T g —
vaiue) Sve13<y
(Vi) | Other assets,
such as values
of claims / o = = = gt
interests _

Neote: Value of Bonds / shares f Debentures as per

the latest market value in Stock

Exchange In respect of listed companies and as per books in the case of non listed
companles should be given.
* Dependant here means a person substantially dependent on the income of the

employee,
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aiso have to be Indicated]

[Note. Propertles in j;ﬂi:!‘\t ownersmp indicating the extent of joint ownership will

Sr.

Description

Self |

Dependant-1

Spousa
Name

Dependant-3
Etc, Nama

Dependant-2
Hame

Name(S)

Mo,
)

Agricultural Land

- Location{s})

- Survey number(s)

- Extent {Total
measuremeant)
-Current market value

(i

Non-Agriculturai Land
- Lacatlon(s)

= Burvey number(s)

- Extent (Total i

measurement)

~Current market value

(iliy

number(s)

Bulldings (Cemmercial
and residential)
Location(s)

= Sunvey fdoor

- Extent (Total
measuremant)

- Current market
value

"ﬁv}

Houses / Apartments,
ke,

- Lacatlon(s)

- Survey fdoor
number(s} i
- Extent (Totai
measurement)

- Current market
value

(v

| Others (such as
| interest in property)

(2}

institutions and government dues:-

1 give herein below the details of my liabilities / overdues to public financial

[Mote ; Please glve separate details for each item)

Amount outstanding s |

ar. Daserlption Hame & address of Bank /
o, Financlal Institutions(s} / [, AU EENEIorR R
: Department (&) it
{a}y | (i} Laans from Banks _ Fert P

(il ‘Loans from financial
_ﬁti‘tuﬁms

—

{iil} Government Dues:
{a) dues to departments
deﬁlmg with gwemmeat
accommodation

(b} dues to departments
dealing with supply of
_water

dealing with supply of
electricity

(1:) dues to departments |




(d} dues to departments
deallng with telephones

(e} dues to departments

deating with government

transport (including
aircraft and helicopters)

(Fy Other dues, If any

—"

(b}

(i) Income Tax including
surcharge [Also indicate
| the assessment year upto
which Income Tax Return

! flled. Glve also Permanent

Aceount Number (PAN]]

NIC
:Mmhf ek — 2023~y

(eohieh ITnGnartax Refurn fin
PAN Mo - EEYPESTINL

(i) Wealth Tax [#lso

| Indicate the assessment
| year upto which Wealth
 Tax return filed.]

{Il(} Sales Tax [Only in
case of proprietary
business|

{iv] Property Tax

C.

GPF/CRF/PRAN Mo,

Gender -

1

I

o0L 195 | 507 |

(M/F}

Date of Birth e 1 = < \ C] q

Class/Group i C

Cadre

Home District i= g

Plad&:,

pate:..2.l. lﬁ.?:. 1.3—"“‘

Nota:

(A/B/C)

(DO/MM/YYYY)

ol g&ev\og}w _and  Bvek Seeetany B

(Full Name e.g. B.A.S.-Bihar Administrative Service,

B.5.5,- Bihar Secretarlat Service otc.)

Nalando

I hereby declare that the above details are true to the best of my
knowledge and belief,

Signature AA""LJ.T"’)\W’\

Name of Employee: ... Ariveam. Wmﬂ}zi
Designation:,... g)'TE el 2 IQP HEZ..
Department: SALH H%LE&\LSL-.Q.T,IM&..HS‘S‘ EmBLY

Please sign each page of the declaration. Asset declaratien form
must ba in A4 size white paper with computer typed (single side)
in prescribed format.



